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809 <Y, &t f& @waAw 12-5 wawa
qgaY 1

Move For Swatantra Tamilnad

3908. SHRI R. K. AMIN : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether it is a fact that the move
for Swatantra Tamilnad has been revived
quite recently ; and

(b) if so, the steps Government propose
to take in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI1
VIDYA CHARAN SHUKLA) : (a) Accor-
ding to information furnished by the State
Government, no such move has been
started recently.

(b) Does not arisc.
Taking Over of Primary Education by Centre

3909. SHRI R. K. AMIN :
SHRI SHRI CHAND GOYAL :

Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether it a fact that the All India
Education Conference, at its session held
at Jaipur in December, 1968, adopted a
resolution urging the Union Government to
take over Primary education throughout the
country; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT
DARSHAN) : (a) A copy of the rcsolutions
adopted in the 43rd  All  India Education
Conference, 1968 at Jaipur, which has been
received informally in the Union Education
Ministry, does not refer to the Central
Government taking over Primary education
throughout the country. In any casc, school
education is a State subject, and it is not,
therefore, possible for the Union Govern-
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ment to take over Primary education thro-.
ught the country.

(b) Does not arise.

Employment For Local People in
Laccadive Administration

3910. SHRI P. M. SAYEED : Will the
Minister of HOME AFFAIRS be pleased to
state

(a) whether Government have formulated
any scheme for providing more employment
opportunity to the local population in Lacca-
dive Administration as compared to other
States; and

(b) if so, the details thereof ?

THE MINISTER OF STATEIN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b).

Posts in the Laccidives Administration
arc created with rcference  to
actual  requirements. To safeguard
the interests of the local people, who are

scheduled tribes, reservation to the extent
of 474% of posts is already available Lin the
case of direct recruitment toclass II  and
Class IV posts. In regard to Class I and
I1 posts, where such posts arc included in
organiscd Central Services reservation for
scheduled tribes is made as applicable to
such services as a whole. Other isolated
Class I and Class II posts arec filled up in
accordance with thes  recruitment rules
framed in consultation with thc Union
Public Service Commission and the number
of such posts is too small for grouping
them for reservation. Besides, deputation-
ists arc generally taken for a short term of
thrce years so that they can be replaced by
qualified local candidates when available.

An cmployment exchange is being set
up at Kavaratti to provide employment
assistance to the local people both within
and outside the territory. Various plan
schemes  for ted and i in the
territory, such as tuna canning factory at
Minicoy, hosiery factory at Kalpeni, curled
fibre factory at Androth, etc., will also
provide employment opportunities to the
local people. lmplementation of various






